FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SHRINATHJI BUSINESS VENTURES PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor Shrinathji Business Ventures Private Limited
2. | Date of incorporation of corporate debtor 03 December 2011
3. | Authority under which corporate debtor is | ROC-Jaipur
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U45201RJ2011PTC037227
Identification No. of corporate debtor
5. Address of the registered office and 171, Officer Campus Extn. Sirsi Road, Jaipur, Rajasthan, India—
principal office (if any) of corporate debtor | 302021
6. Insolvency commencement date in respect | 22-01-2025
of corporate debtor
7. | Estimated date of closure of insolvency 21-07-2025
resolution process
8. | Name and registration number of the Vikas Khiyani
insolvency professional acting as interim IBBI/IPA-001/1P-P-02738/2022-2023/14194
resolution professional
9. | Address and e-mail of the interim 910, 9" Floor, Ajmera Sikova, Opposite Damodar Park, Nityanand
resolution professional, as registered with Nagar, Ghatkopar West, Mumbai-400086
the Board Cavikas.khiyani@gmail.com
10. | Address and e-mail to be used for 910, 9™ Floor, Ajmera Sikova, Opposite Damodar Park, Nityanand
correspondence with the interim resolution | Nagar, Ghatkopar West, Mumbai-400086
professional cirp.shrinathji2024(@gmail.com
11. | Last date for submission of claims 05-02-2025
12. | Classes of creditors, if any, under clause Real Estate Allottee (Home Buyers)
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals 1. Aakriti Sood
identified to act as Authorised IBBI/IPA-002/1P-N01224/2022-2023/14221
Representative of creditors in a class contactaakritisood@gmail.com
(Three names for each class) 2. Aman Vijay
IBBI/IPA-001/1P-P-02831/2023-2024/14378
ipamanvijay@gmail.com
3. Abhishek Periwal
IBBI/IPA-002/TP-N01305/2023-2024/14482
ipabhishek. work@gmail.com
14. | (a) Relevant Forms and (a) https://www.ibbi.gov.in/home/downloads
(b) Details of authorized representatives (b) https://www.ibbi.gov.in/insolvency-professional
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate insolvency
resolution process of the Shrinathji Business Ventures Private Limited on 22" January 2025.

The creditors of Shrinathji Business Ventures Private Limited, are hereby called upon to submit their claims with proof on
or before 05th February 2025 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the
claims with proof in person, by post or by electronic means. P
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A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised representative
of the class for Financial Creditors (Real Estate Allottee) in Form CA.
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Submission of false or misleading proofs of claim shall attract penalties. N \

|BBI/IPA-001/1 \
P-02738/2022-
2023/14194

\ >/
Vikas-Khiyani

Interim Resolution Professional

Shrinathji Business Ventures Private Limited

IP Registration No. IBBI/IPA-001/IP-P-02738/2022-2023/14194
AFA No: AA1/14194/02/311225/107421 - Validity Date: 31/12/2025
Date: 24-01-2025

Place: Mumbai
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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

SANWARIYAJI BUSINESS VENTURES PRIVATE LIMITED

‘ORM A
PUI

6 of the Insolvency and Bankruptcy Board of India.
roces D , 2016)

FOR THE ATTENTION OF THE CREDITORS OF

FEDBANK FINANCIAL SERVICES LTD.

Unit no.: 1101, 11th Floor, Cignus, Plot No. 71A, Powai, Paspoli, Mumbai

- 400087

‘The below mentioned Borrower and Co ~ Borrowers (collectively referred as “Borrowers”) mortgaged their immovable property (securities) to Fedbank
Financial Services Limited (hereinafter referred to as “Fedfina”) and avail the Loan. The said Loan i classified as Non - performing Asset on 04-01-2025 because

v bRGHLRS the Borrowers have faled to repay the Loan amount, In this connection Fedfina had issued a Demand Nofice on 19-01-2025 under Section 13(2) of the
o ot ULARS Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 to the addressee. The details are published here as an
2 |Date of ncorporaion of O December 2011 T hameot Shinath Business Vertres Pt i alternative service under Section 13(2) and Rule 3(1) of the Security Interest (Enforcement) Rules, 2002, You are requested to repay the amount mentioned
3. Aoy under which corporate debtor | ROCapur 3 Dol o Poomorton o coporE cEtior ':03 Decormber 2011 in the Demand Notice and the accompanying interest within 60 days of the publication of this notice. In case of falure to do 5o, the signatory shall take such
red T ROCTipur appropriate action under Section 13(4) and 14 of the Act on the said property to safe guard the interest of the Fedfina.
& Coporte ey No./ e ey | 46201RI20TIFTO037210 s inoooreted  regered Details of Loan Number, Borrowers, Demand Notice sent under Section 13(2), amount requested and details of immovable property are given below.
5 TAddress of 3 Road J o, T, .| Corporate Identity No. / l\mncd L\ab\\"y U45201RI2011PTCO Sr. Name of the Borrower / Co- Description Of Secured Assets / Mortgage Property Dt. of Demand Notice
I off (F any) of Rejasthan, Inca 302012 No. | Borrowers Property Holders as the U/s.13(2) & Total Ofs.
pectel ofton o ot lesihan o 5 hddess o 7L Glfr oad o e
any)of comorate Rojasthan,India- 302021 N » 1901
6. [Insotvency commencement date n | 22012025 iy ) of o s | LAN : FEDSHASTL0511707 | Property | by Adareh Ants e aiort s
res 22012025 . MR, SHIMBHU  DAYAL | Nirman Sahkari Samiti Limited for Shop No. —4, ltawa Bhopji, Laxmi Vihar - I, | (Rupees Twenty Two Lakhs
7. |Estimated date of dosure of nsolvency [ 21:072025 respect of corporate debtor (BORROWER) Tehsil — Chomu, District Jaipur, Rajasthan, and the area s bounded as under = | gloyen Thousand Fourt,
"77 Estimated date of dlosure of insovency | 21072005 5/0 - MR. KANA RAM, On or towards North : Shop No. § s it Five p Y
8 [Name and regiiration number of the | Vikas Khiyani resolution process R/O - DOOTO KI DHANI, ITAWA | On or towards East : Road our and Fifty Five Paisas
14194 & Humber of e | Vias Kivard BHOPII On or towards Souith : Shop No. 3 only)
14194 JAIPUR, RAJASTHAN - 303804 On or towards West : Other’s Plot :‘;:"D"/n{./::ismzs
9. [Address and email of the interim m St Fi u resolution professional Property ate : 04.01.
jetered par 5. [Address and emamme oterm 10 S ot A Sk, O Darecar e 2. MRS. ASHA KUMARI CHOPRA | ajlotment Registration No. 3230/L, issued by Adarsh Antpura Chimanpura Grah
[with the Board mem resolution ‘thopar West, (CO-BORROWER) Nirman Sahkari Samiti Limited for Shop No. - 5, Itawa Bhopji, Laxmi Vihar - II,
o W/O- MR. SHIVIBHU DAYAL, Tehsi— Chomu, District Jaipur, Rajasthan, and the area s bounded as under —
F e ool o0 e A Sk s Do Pk 210 o 2COTO K1 DHANL ITAWA. | On ortowards Norin: Shop No. &
inim Park, Ghathopar s, thoper Wes', . o e R
Bt e i s | 1 e e
Gpsanvary 1 |Last cate for subrmission of caims 06022025 Propereyii
Last date for submission of claims 05022025 2, if any, under Real Estate Alottee Allotment Registration No. 3230/L, issued by Adarsh Antpura Chimanpura Grah
Classes of redtors, i ary, under cause | Real Estate Alotioe (Home Buyers) |dause (0] of subsecton (64)of section Nirman Sahkari Samiti Limited for Shop No. - 6, Itawa Bhopji, Laxmi Vihar - Il
(b) of subsection (64) of section 21, 21, ascertained by the interim resolution Tehsil - Chomu, District Jaipur, Rajasthan, and the area is bounded as under —
ascertained by the inerim resoluion professional On or towards North : Shop No. 7
b 13 [Names of y L Raki Sood On or towards East Roa
13, Names of Insolvency P oo, 1 Aokt & identified to act as ﬁ:hnnsed . 1BBI/IPA-D02/1P-NO1224/2022-2023/14221 g: :: :g:j::i ‘5;::: »;:\h?r’y:;;
dentfied to act as Authorised e |(Three names for each dass) 2. Aman Vigy ie Borrower[s] are Rereby advised fo comply with the Demand Nofice(s) and o pay the demand amount mentioned theren and Fereln above Within 60

PR 0253 2025202 1575 days from the date of this publication together with applicable interest, additional interest, bounce charges, cost and expenses till the date of realization of
(Three names for each class) 2. Aman Viy pomanviayegmailoo payment. The borrower(s) may note that Fedfina is a secured creditor and the loan facility availed by the Borrower(s) is a secured debt against the immovable
1BBY/IPAO0/IPP02831/2023-2024/14378 3 Abhishek Perpl property / properties being the secured asset(s) mortgaged by the borrower(s).In the event borrower(s) are failed to discharge their liabilites in full within the

ipaman\iiay@gmail.com stipulated time, Fedfina shall be entitled to exercise all the rights under section 13(4) of the Act to take possession of the secured assets(s) including but not
limited to transfer the same by way of sale or by invoking any other remedy available under the Act and the Rules thereunder and realize payment. Fedfina is
also empowered to ATTACH AND / OR SEAL the secured assets(s) before enforcing the right to sale or transfer. Subsequent to the Sale of the secured assets(s),
Fedfina also has a right to initiate separate legal proceedings to recover the balance dues, in case the value of the mortgaged properties is insufficient to cover
the dues payable to the Fedfina. This remedy is in addition and independent of all the other remedies available to Fedfina under any other law.
The attention of the borrower(s) is invited to Section 13(8) of the Act, in respect of time available, to redeem the secured assets and further to Section 13(13)
Notice is nevehy given that the National Company Law Tribunal has ordered the of the Act, whereby the borrower(s) are restrained / prohibited from disposing of or dealing with the secured asset(s) or transferring by way of sale, lease or
corporate insolvency resolution process of the Shrinathji Business otherwise (other than in the ordinary course of business) any of the secured asset(s), without prior written consent of Fedfina and noncompliance with the
Vomtres P Limtod o Zand 2025, above is an offence punishable under Section 29 of the said Act. The copy Notice is available with the undersigned and the borrower(s) may, if
The creditors of Shrinathji Business Ventures Private Limited, are hereby called upon to e 30 d lect the Trom the und: " king day d I office h )
‘submit their claims with proof on or before 05th February 2025 to the interim resolution ey so desire, can collect the same from the undersigned on any working day during normal office hours.

110,

1BBY/IPA02/IPNO1305/20232024/14482

wal
1BBY/IPA002/IPNO1305/2023-2024/ 14482 = Forms and
ipabhishekwork@gnailoom (0) Details of authorized
o) Nitpsy//whwiobigovry horne/ dowrioads iable at
representatives | (o)

@) Nls://wwibbi govir/home/Gonnioads.
() htos://wwivibbi vy insohency professional

T4.|(a) Refevant Forms and

are avaiable at:
ice is hereby given that the National Company Law Tribunal has ordered the
commencement of  corporate Insolvency resolution process of the Sanwariyali Business
Ventures Private Limited on 2200 January 5025.

ot

The creditors of Sanwarlyaji Business Ventures Private Li Sd/-
submit their claims with proof on or before 05th Febrlnry 20850 the mierm restiion o W other DATE: 25012025 AUTHORISED OFFICER
PLACE: Jaipur Fedbank Financial Services Ltd
i othe Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
e e st choice of authorised representative from amang the three Insolvency professionals listed
inancialcreditor belonging to  class, as lsted against the entry No. 12, shallindicate its against entry No.13 to act as authorised representative of the class for Financial Creditors -
choice of authorised representative from among the three insolvency professionais listed  Esuate Alotice n Fon
BBt ety No-33 0 0¢85 LorSad aprGBEACNG o he s o F nancla credhors (ReolEstatelotes) inFormca senat IDFC FIRST Bank Limited
(Heal Estate Alottee) in Form Vikas Khiyani (erstwhile Capital First Limited, amalgamated with IDFC Bank Limited and
Interim Resolution Professional resently known as IDFC FIRST Bank Limited)
Date: 24-01-2025 ikas Khiyani thii Business Ventures Private Limited gm : LazﬁnmznuPLcnsmz )
Place: Mumbai nwariyaii Bu‘sIzgg‘vﬁeis::goglca’("éeiiﬁ"‘sﬂ IP Regjstration No. \EEV\PA -001/1P-P-02738/2022-2023/14194 N ™
1P Rogistraton No. Hem R Sh Busiess Yentures Prvete Lnited HPANG: AL/ 14104/02, 311225/ 107421 -Valy Dat: 3/12/2025 Registered Office: - KRM Towers, 8th Floor, Harrington Road, Chetpet, Chennai- 600031
AFA No: AA1/14194/02/311226/107421 - Validity Date: 31/12/2025 Place: Mumbal Tel : +91 44 4564 4000 | Fax: +91 44 4564 4022
- Section 13 (2) of the Securifizafi R on of Financi
Assets and Enforcement of Security Interest Act, 2002
The following borrowers and co-borrowers availed the below mentioned secured loans from IDFC FIRST
JAMNA SMALL F|NANCE BAME, | Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 & 1228, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Bank Limited (erstwhile Capital First Limited, amalgamated with IDFC Bank Limited and presently
e Cimmsesct s | Park, Challaghatta, Bangalore-560071. Branch Office: G-2, Ground Floor, Green House, Plot No.0-15, Ashok Marg, C-Scheme, Jaipur-302001. known as IDFC FIRST Bank Limited) The loans of the below-mentioned borrowers and co- borrowers have

been secured by the mortgage of their respective properties. As they have failed to adhere to the terms and
conditions of the respective loan agreements and had become irregular, their loan were classified as NPA as
per the RBI guidelines. Amounts due by them to IDFC FIRST Bank Limited (erstwhile Capital First
Limited, amalgamated with IDFC Bank Limited and presently known as IDFC FIRST Bank Limited) are
mentioned as per respective notices issued more partcularly described in the following table and further
interest on the said amounts shall also be applicable and the same will be charged as per contractual rate

E-AUCTION NOTICE

PUBLIC NOTICE FOR SALE THROUGH E-AUCTION UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY
INTEREST ACT (SARFAESI ACT) 2002, READ WITH PROVISO RULE 8(6) & 9 OF SECURITY INTEREST (ENFORCEMENT) RULES 2002.

The undersigned as authorised officer of Jana Small Finance Bank Limited has taken possession of the following property in exercise of powers conferred under section 13(4) of the SARFAESI ACT. The Borrower in

particular and publc at large are informed that online auction (e-auction) of the mortgage property in the below mentioned account for realisation of dues of the Bank will be held on "AS IS WHERE IS BASIS" and witheffect fom thei respecive dates. _
"AS IS WHAT IS BASIS" on the date as prescribed as here under. il Aml;!):r'\ No. Type of Section 13 (2) Du(;(indln%;l;\;l;;\( as
- ” lo| ul - Loan Notice Date er Section lotice|
Sr. | Loan Account | Name of Original Borrower/ | Date of | Dateof | PresentOutstanding |Date & Time of | pogerye pricejn | EamestMoney | Dateand |\ .o\ e rime & Place for .
} ; balance as on | Inspection of Deposit (EMD) | Time of iTime & Ela 1 [13562883 & 19913839 | LOANAGAINSTPROPERTY |  07.122024 | 27,67,398.84-
No.|  Number | Co-Borrower/ Guarantor |13.2 Notice |Possession S e INR e | S Submission of Bid
01 (L NAME OF BORROWERS AND CO-BORROWERS : 1.AMRISH SHARMA 2.SHRI VINAYAK LIFE CARE
! 1) M. Ajj, Sio. Rajaak ;5-6-4‘ -S°|79L-32h 13022025 | pogspoon. | RSAB20- | 7ooc| 14022025 before 0500 P 3SHWETAMISHRA
(Applicant), 0500.2024 | 2612024 F‘ o Thowang | THOOAM | (Rupees Four lakh T(f“"ef: Forty 4 Limited. Branch Office Address: PROPERTY ADDRESS : ALL THAT PIECE AND PARCEL OF PLOT NO. D-30, ADMEASURING 272.22 SQ.
2) M. Rajaak, S/o. Mr. 8 o geien'(‘emn‘;“::;‘ to Thiry Two Thousand | "o Lo o0 @ | 62, Ground Floor, Green House, YDS,, SCHEME "KUSUM VIHAR', JAGATPURA, JAIPUR, RAJASTHAN-302025, AND, BOUNDED AS:
i y 11:00 AM Plot No.0-15, Ashok Marg, o . o ¥ - 30’ ) Y
Banda (Co-Applicant) Satty paiso Oy | 0500PM Only) only) Pty EAST: PLOT NO. D-31, WEST: PLOT NO. D-29, NORTH: 30' WIDE ROAD, SOUTH: PLOT NO. D-27
- - You are hereby called upon to pay the amounts to IDFC FIRST Bank Limited (erstwhile Capital First
Details of Secured Assets: All that piece and parcel of the Immovable property bearing "Agricultural Chak Land Khasra No.231, Plot No.101, Shiv Vatika Yojana, Village Melawas, Tehsil Bawdi, District Jodhpur, P " [ P
Rajasthan. Admeasuring 88.88 Sq.yrd. Owned by Mr. Ajj, Sfo. Rajaak. Bounded as: East: Road, West: Plot No.98, North: Plot No.100, South: Plot No.102 Limited, amalgamated with IDFC Bank Limited and presently known as IDFC FIRST Bank Limited)

as per the details shown in the above table with contracted rate of interest thereupon from their
respective dates and other costs, charges etc. within 60 days from the date of this publication, failing
which the undersigned shall be constrained to initiate proceedings, under Section 13 (4) and section 14
of the SARFAESI Act, against the morlgaged properties mentioned hereinabove o realize the amount
due to IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated with IDFC Bank
Limited and presently known as IDFC FIRST Bank Limited). Further you are prohibited under
Section 13 (13) of the said Act from transferring the said secured asses either by way of saleflease or
otherwise. Sdl- Authorized Officer
Date : 25.01.2025 IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated with
Place : JAIPUR IDFC Bank Limited and presently known as IDFC FIRST Bank Limited)
J

Fipur
- [ | B

The propertes are being held on "AS IS WHERE IS BASIS“ &" AS IS WHAT IS BASIS" and the E-Auction will be conducted ‘On Line. The auciion wil be conducted through the Bank's approved service provider
Mis. 4 Closure at the web portal com. For more information and For details, help, procedure and online training on e-auction, prospective bidders may contact
Mis. 4 Closure; Contact Mr. Uttkarsh Adesh Contact Number 9515160064, Email id: info@bankauctions. in/ adesh@bankauctions.in.

For further details on terms and conditions to take part in e-auction proceedings and any for any query relating to property please contact Jana Small Finance Bank Authorized officers Mr. Anurag Shukla
(Mob. No.8090655550), Mr. Ranjan Naik (Mob. No.6362951653), To the best of knowledge and information of the Authorised Officer, there are no encumbrances on the properties. However the intending bidders should
make their own independent inquiries regarding the encumbrances, ttl of property put on prior to submitting their bid. No conditional bid will be accepted. This Is also a notice to the above named borrowers! Guarantors/
Mortgagors about e-auction scheduled for the mortgaged properties. The Borrower/ Guarantor/ Mortgagor are hereby notified to pay the sum as mentioned above along with upto date interest and ancillary expenses before
the date of auction, failing which the property will be sold and balance dues if any will be recovered with interest and cost.
Place: Rajasthan

Authorized Officer, Jana Small Finance Bank Limi
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. Rajasthan Co-operative Dairy Federation Limited

“SARAS SANKUL", LLN. MARG, JAIPUR - 302017, Phone No. 0141-2702501-508, Telefax 0141-2702135
Website : sarasmilkfed.rajasthan.gov.in, E-mail : dpm-redfi@rajasthan.gov.in, proj-redf-rj@gov.in
No. :- RCDF/DPM& Proj./DPM-7234-11/2024-25/46408-35 Dated :- 22/01/2025
Invitation of Expression of Interest

Expression of interest is invited for empanelment of reputed, experienced
and bonafide (A) Architect cum Structural consultant for civil construction and
(B) Dairy consultants or (C) Pollution Control and Environmental Consultants for
establishment of new/expansion of various Dairy plants, Cattle Feed plants, Seed
Processing Plant & Powder plants etc of RCDF, Jaipur (Raj.). Last date & Time of
submission of bid is dated 20.02.2025 at 6.00 PM Other details can be obtained
from our website : www.sarasmilkfed.rajasthan.gov.in &
http://eproc.rajasthan.gov.in, www.sppp.rajasthan.gov.in i.e. spp portal.
(UBN No. CDF24255LOB01166).
Raj.Samwad/C/24/10753

General Manager (DPM & Projects)
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@ NORTH CENTRAL RAILWAY

Divisional Railway Manager (Works) N.C. Railway, Jhansifor and behalf of President
of India invites sealed "Open Tender” through on Line (E-Tendering) for the following
work.

E-Tender No. : JHS-ENGG-C-2025-10 | Approx cost : 10339695.00

Description of work : Loading, leading and unloading of misc. P. way Material by
Truck(Trailor from any station of North Central Railway to any Station under
jurisdiction of ADEN/LAR.

Earnest Money : 201700.00 | Date of closing Tender : 21.02.2025 at 15:00 hrs.
Date of completion/period from issue acceptance letter : 12 Months

= Tender on line can be submitted up to 15:00 hrs on 21.02.2025 « For full details and
submission of bid please see the Indian Railways website www.ireps.gov.in 153/25 (C)
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